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           COURT NO. 34  

                    DIVISION BENCH-VI 

                HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD  

       HON’BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR 

 

 

 

NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE 

 DIRECTED TO FILE THE SAME DURING THE COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. 

 ANY PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD SHALL NEITHER BE FORWARDED 

 TO THE COURT NOR BE ENTERTAINED.  

 

 

NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES IN THE CHAT BOX ALONGWITH  

      THEIR MOBILE NUMBERS.  

 

 

 

TO JOIN VC: 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc13   
 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

pankaj.shukla@dhc.nic.in  

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

 
FRESH MATTERS & APPLICATIONS /  FOR  DIRECTIONS  

72 CRL.M.A. 10883/2025 
In W.P.(CRL)-691/2025 

ARUN  
V/s THE STATE OF NCT OF DELHI & ORS. 
  

MANOJ KUMAR SHARMA, LAKSH 
KHANNA 

 

 OTHER DETAILS OF ADVOCATES: 
RITA BHARDWAJ(DUBEYRITA094@GMAIL.COM)(8750647161)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(SEEMA PURI-779/2024) 

73 CRL.M.A. 10881/2025 
In W.P.(CRL)-699/2025 

RANJEET  
V/s THE STATE OF NCT OF DELHI & ORS. 
  

MANOJ KUMAR SHARMA, LAKSH 
KHANNA 

 

 OTHER DETAILS OF ADVOCATES: 
MANOJ SHARMA(FIRMDELHILAW@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
LAKSH KHANNA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(SEEMA PURI-783/2024) 

74 CRL.M.A. 10885/2025 
In W.P.(CRL)-915/2025 

MANOJ KUMAR  
V/s STATE OF NCT OF DELHI 
  

SUMIT MISRA, LAKSH KHANNA  

 OTHER DETAILS OF ADVOCATES: 
SUMIT MISRA (ADVSUMITMISRA@GMAIL.COM)(9871166013)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
LAKSH KHANNA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
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                      COURT NO. 21   

     HON'BLE MR.JUSTICE VIKAS MAHAJAN 

 

 

NOTE:   SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS  OVER.  

 

 

NOTE:   PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.  

 

CLICK HERE TO JOIN VC 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

dhcanilkumar@gmail.com   

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

79 W.P.(C)-4472/2025 
CM APPL. 20712/2025 
CM APPL. 20713/2025 

AMIT ROY & ORS.  
V/s NATIONAL TESTING AGENCY & ANR. 
  

VINAY RATHI  

 OTHER DETAILS OF ADVOCATES: 
VINAY RATHI(ADVRATHIVINAY69@GMAIL.COM)(9958799915)(PETITIONER) 
NTA, MANISH SINGH, AKURUP(LEGAL@NTA.AC.IN, MANISHSINGH2501@YAHOO.COM, 
OFFICE@AKURUP.COM)(0)(RESPONDENT) 
SANJAY KHANNA(ADVKHANNA2002@GMAIL.COM)(0)(RESPONDENT) 

 

 

 

 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3
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                      COURT NO. 31 

     HON'BLE MR.JUSTICE AMIT MAHAJAN 

 

 

NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR' 

       AND AVOID ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'. 

 

NOTE: ”REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE 

  ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM (PRESENCE OF 

  COUNSELS FOR BOTH SIDES IS NECESSARY).”   

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpooja.dhc@gov.in  

 

 

CLICK HERE TO JOIN VC  

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

93 W.P.(CRL)-1135/2025 
CRL.M.A. 10846/2025 

KRISHNA MURARI & ANR.  
V/s HONBLE CHEIF 
JUSTICE & ORS. 
  

KRISHNA MURARI  

 OTHER DETAILS OF ADVOCATES:  
 

 

 

 

 

 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

07.04.2025. 
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